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19<) I as dt:adline to take action on 
the constr.:ction of Shri Ram Temple 
at Ayodhya: 

(bl if s6. the rea .. :tkm of the Gov-
ernment thereto: and 

(cl the details of the steps taken by 
the Government !.l scttk the issue 
amicably? 

THE ~11NISTER OF STATE IN 
THE ~1l~lSTRY OF PARLIA-
ME'ITAR'{ AFFAIRS AND MINI-
STER OF STATE II\ THE MINIS-
TRY OF HOME A.FFAIRS <SHRI 
\1. M. JACOB): <a) to (c) The 
ma!!er is subjud;ce and the issue pri-
marih ..-~~n~·erm the State Govern-
ment· of Uttar Pradesh. Central 
Govemm:nt h:l\e 0{)1 rl'ceived anv 
communication from the State Gm~­
crnment of l'ttar Pradesh in this re-
gard. 

[English] 

Sairide by two Indian smdfttts in 
:\1oscow 

2221. SHRI 
'AY . .<\K: 
EXTER!'\Al 
to state: 

MRUTYUNJAYA 
Will the Minister of 
AFFAIRS he pleased 

(a I \\ hether two Indian students 
h:we r~p:,rtedh committed suicide in 
a Mos;;-ow hotel: and 

Cbl if ... o. the s!e~ taken by the 
Government to obtain c(lmplete de-
tails in thi~ regard? 

THE MI"''ISTER OF EXTER· 
NAL AFFAIRS (SHRJ MADHAV-
SfNH SOLA~KD: (a> Government 
were informed by Indian Embassy in 
Moscow on 8th July 1991 that Sbri 
Sanja) Shandilva and Kumari Shalini 
Gova! reportedly attempted to com-
mit s·•i::!c!e on 6th July 1991 by jum· 
ping from the latter's fifth ftoor bos· 
tel room in Moscow. Subsl'quentlv. 
borh. unfortunately succumbed to 
their injuries. 

a,) The Indian Embatsy in Mos. 
cow bas been in c<Jilltallt contact with 

the arr.ropriate Soviet authorities 
with a v1ew to ensuring that proper 
investigations into the tragic incident 
are conducted. Sovil!t authorities 
have conducted detailed post mortem 
l)n the bodies. The police investiga-
tion report is awaited. 

Indo-USSR Treaty OR Peue. 
Friendship and Co-operation 

2222. SHRI RABI RAY: WiiJ the 
Minister of EXTERNAL AFFAIRS 
he.! pleased to state: 

Ia) whether the Government are 
contemplating to renew the Indo-So· 
viet Peace. Frit:ndship and Coopera-
ti<lll Treat\· siened in 1971 which is 
dt:e to ex pin:- in August. 1991: and 

(bl if so. the steps taken by the 
Government in this regard so far? 

THE MINISTER OF EXTERNAL 
AFJ-'AIRS <SHRT MADHAVSINH 
SOLA~K ll: (a) and <b) In accord-
an.::e with Article I I of the Indo-So-
vi.:t Treatv of Peace. Friendship and 
Cooneration. the Trcatv stands autn-
maticallv extended for· a further pe-
riod of ·5 year;. 

[ Trull.\/(1/ ion] 

ln4o-Nepal talks OR Water Resources 

2123. SHRJ NAWAL KISHORE 
RAJ: Will the Minister of WATER 
RESOURCES he pleased to state: 

(a) the details of bilateral talks 
held in .«\pril. 1991 in the second 
meeting of Indo-Nepal Sub-Commi~­
!.i.m on Water Resources: and 

(b• when the next meeting is likely 
ICI he held? 

THE MINISTER OF WATER 
RESOURCES (SHRJ VIDY ACHA· 
RAN SHUKLA): (a) It was aareed 
tn complete the studies on Panchesh· 
war and Kamali Pr<•jects. jointly 
linalise the extension of river em-
hanlcments at border. and expedite 
setting up of fklod rorecasrin!f Sta· 
lions in Nepal. 




